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IN THE CENTRAL ADMINISTRA’I‘IVE T_BRBUNAL-I—IYDERABAD B \
S

O.A.NO. 47/95. | .
, Date of Ordellr: 30-—1--95.I \/

Betweens ,J.
na. :
B.Satyanarayana .s Apllblicant. h l
- ] AR
!f ;
!

and
1, The Secretary, Ministry of Defence, New Delhi.

5. The ®lag Officer, Commanding-in-Chief,
Eastern Naval Command, Visakhapatnam. ‘

_ |
3. The admiral Superintendent, Naval ock Yard, rf
o | ”

Visakhapatnam. ( _ o

4. Sri A.Chandrababu, Senior Chargeman MCH, f |
T.No.4093, Naval D_@ckyard,j\Visakhapatnam. i

v i

{ ,

5. Sri U.Kondala Rao, T.No.7116, HSK~I

Naval Dockyard, Visakhapatnam.
Ejiespondents.l ;
! ! -

For the Applicants Mr. P.Bhaskar, Advocate
For the Respondentss Mr. V.Bhimanna, Addl.CGSC. |
|

G'DRAM: " !
THE HON'BLE MR.JUSTICE V,NEELADRI RAO 1@ VICE~CHAI RMAN

’ |

1

THE- HON'BLE MR.R.RANGARAJAN s MEMBER(ADMN) |
|

the follo‘wing-@]rder: |
I . R |

- . LR PRrr e B de

This OA was filea PLOy sy - ..
_-_|}]l__._ ."-M7 )

et;llce the

applicant is entitled to be shown above R=4 and|R-5 and h
seniority list dt. 15-10-91-has to be set aside/and c'onseqlt'liently

the promotion order No ,P1R/0212/T8S, dt. _16-12-‘%3 has to bg'.- quashed.
Tl

The learned counsel for the applicant submitted that he ma
t‘f) file fres?l OA by

2.
be permitted to withdraw this OA with liberty

coming up with additional fiacts. . .

2 g s : 3 : . J‘
This orde%cggrd&ggiztjms QA is d-lsms.ssed at ﬁ\he admission stage.
"V eV dmand ba £y ].|e fresh

oA if so agvised. No costs. f
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Deput / Registrar(d)cc
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1. The Secretary, Ministry of Defence, New Delihi. i

2. The Flag Officer, Commanding-in<Chief, Eastern Naval ¢ommand,
Visakhapatnam, o y

3. The Admiral Buperintendent, Naval Dock Yarfi WFisakhapatnam.

4, Sri A.Chandrababu, Senior Chargeman, MCM Tﬁ'No.4093, .'{
Naval Dockyard, Visakhapatnam. - B

5, Sri U.Kondala Rao, T.No.7116, HSK-I Naval Dockyard, Visakhapat

6. One copy to Mr.P.Bhaskar , Advocate, CAT.Hyd. +

7. One copy to Mr.V.Bhimanna, aadl.cssc.c:AT.t"iyd. |
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8. One spare COpY. ‘
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TYFED BY . CHECKED py
- COMPARED BY. .- APPROVEL oy
IN THE CENTRAL ADMTINI STRATTVE TRIBU:..,

HYDERABAD BENCH AT HYDERABAD

T .
- ’ T v
THE HON'BLE MR.JUSTICE Vo WEELADET Fa0 {

' VICE~CHATRMAN ;

AND

THE HON'BUE MR.R.RANGARACAN s M(ALN )
DATED: 20~ [ ~1994™

ORDER/ FUH5 BME g A

- oy 3
- e T

M.A./’R.A/C.A.No.

. in
0.A.No, u’]\ Gy~
T.A.No, (Wap, c)
JAdmit%ed and Interim directions.
-issue?. ' ST,

Allowed,
Disposed of with directions.
Iﬁ.smssed,ajzﬁmi :‘ “\AM‘

" Dismissed as withdrawn

‘Ordefe

.;Dismiss d for default.
qﬁRejebted

No order as to cost






